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Shri Chatra Bhukhan Gogoi'

Registrar (Vigilance)'

Gauhati High Coun'

Guwahati

Smti. Mridu Chanda Bordoloi'

The District & Sessions Juoge'

Sivasaqar

Dated Guwahati, the 04 october' 2024

Sub:- Permission to avail Leave Travel Concession (LTC)

Ref:- I ercer No.DlSV/2024l5676' dated 17.09.2024
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REGISTRAR (VIGILANCE)

Memo No. HC.VII-06/10185-10187/2024/A 
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